GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

RAJYA SABHA
UNSTARRED QUESTION NO. 1985
TO BE ANSWERED ON 08.08.2024

Eco-fragile vulnerable areas
1985. SHRI PARIMAL NATHWANI:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to
state:

(a) whether Government has identified certain areas, particularly in Andhra Pradesh and
Gujarat, for being declared as eco-fragile vulnerable;

(b) if so, the details thereof, area-wise and State-wise;

(c) the details of schemes/programmes under implementation for their conservation,
sustainability and development, along with the funds made available and utilised for the
purpose, during the last three years, scheme-wise and State-wise; and

(d) the steps being taken for ecological sustainability of these areas/region and the
achievements made in this regard, so far?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND
CLIMATE CHANGE
(SHRI KIRTI VARDHAN SINGH)

(a) to (d) The Seventh Schedule of the Constitution of India provides exclusive power to the
Centre and the States to legislate on matters pertaining to various subjects. Land is a State
subject as per the Seventh Schedule of the Constitution of India and accordingly the
Ministry of Environment, Forest and Climate Change declares Eco-sensitive Areas or Eco
fragile areas based on the proposals submitted by the State Governments. In addition, the
Ministry of Environment, Forest and Climate Change also declares Eco-sensitive Zones
around Protected Areas such as National Parks and Wildlife Sanctuaries, with the objective
of creating some kind of “Shock Absorber” for the specialized Ecosystem, such as
Protected Areas or other natural sites, to act as transition zone from areas of high protection
to areas involving lesser protection. A total of 345 notifications declaring Eco-sensitive
Zones covering 485 Protected Areas have been published by this Ministry. These include
11 Eco-sensitive Zone notifications covering 13 Protecting Areas in Andhra Pradesh and
22 Eco-sensitive Zone notification covering 23 Protected Areas in Gujarat.

The Eco-sensitive Zone notification mandates preparation of a Zonal Master Plan by the
respective State Governments within two years of publication of the notification and is
primarily required with the objective of regulating the development within the Eco-



sensitive Zone and for ensuring compliance of the provisions of the Notification.
Additionally, the Zonal master Plan also mandates incorporating the Tourism Master Plan
and Heritage sites listing either man-made or natural structures located within the ESZ,
facilitating the tourism activities in a sustainable manner for supporting the livelihood
security of the local communities while striking a balance between conservation and
sustainable development.

The funds spent under various Centrally Sponsored Schemes and Central Sector Schemes
of the Ministry are also utilised for conservation, sustainability and development of such

areas including eco-fragile areas.
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